
NATIONAL COMPANY LAW TRIBUNAL
/3MUMBAI BENCH . MUMBAI

T.C.P No. 7 4't IIMAH)/2ot7
CA No.

CORAM: Present: SHRI B,S,V. PRAK-,\SH KUMAR
VEMBER (J)

SHRI V. NALLASENAPATHY
\4EMBER (J)

ATTENDENCE.CUM-ORDER SHEET OF THE HEARING OF MUMBAI BENCH OF

THE NATIONAL COMPANY LAW TRIBUNAL ON 17'07.2017

NAME OF THE PARTIES Hospital Infra Solutions Pvt.l,td.
V/s.

Emcrgent Mcdi-Tech (l) Pvt.Ltd.

SECTION OF THE COMPANIES ACT: I & BP Codc 20t6

S. No. NAM O DESIGNATION SIGNATURI]

ORDER

TCP No. 74rlI&BP/NCLT/MB/MAW20u

At request of the Petitioner's Counsel list this matter on 18.07.2017.

sd/-
V. NALLASENAPATHY
Member (Technical)

B.S.V.

Member fludicial)


